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TITT MINISIFR  OF RAIIWAYS
(SHRIT N MISHRA) () to{c) On the
occass.on of the mauguration  of the Bara-
bank: Samastipur M G to BG converston
progect at Gorakhpur on 21/4 1973 and also
at the mesting of the Divistona' Deve fopment
Councit of Fastun U P Distiicts presided
over by Prime Mumster on the same date,
representations were made  for 1estoring
the old biidec and link between Bagaha and
Chitaun1  In punciple 1t has beun dewided
to construct raif bridge i this area (o res-
tore a1l commumcation  The guestion of
carrying out a final location engineering-
cum trafhie sunvey for thus would have to be
taken up
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HON. MEMBER What is the

MR. SPEAKER : If it is a Cong-
ressman’s announcement, then, of course, it
isa party matter. If it is a Government
announcement, the,e is no ruling required.

st wg fored : wra arfeaiie & wfodem w9
wa?

MR. SPEAKER: If the Minister has got
the right of announcing a decision, what can
1 do? Shouid 1 tell hin., Do not do it?""
Should I ask the Minister or the Govern-

" ‘ment not to do it? Please do not raise such
shings.
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SHRI DINEN BHATTACHARYYA :
Sir, you yourselves, I know, definitely gave a
ruling that on important declarations and
issues, they should not announce them
<clsewhere; they must first be announced in
the House when the Hous is sitling.

MR. SPEAKER : This is not a policy
matter.

VAISAKHA 25, 1895 (S4AKA)

Questions of Privilege 6

SHRI DINEN BHATTACHARYYA :
This is an important matter. You said that
declarations like that must be announced in
the House if the House is sitting.

MR. SPEAKER : The ruling in this House
was that on broad policy matters, if the
House is sitting, they should be announced
in the House. The day-to-day construc-
tions,—there are hundreds of bridges like
that—are not covered by this ruling.

SHRI H. M. PATEL : Sir, may { seek a
clarification? May 1 know whether this
decision was taken that this bridge was to be
constructed? If that decision was taken,
then this is merely a confirmation of that
decision being announced there. But here
is a matter of great importance. Even
Shri Bibhuti Mishra said that this will mean
considerable shortening of the distances in
respect of traffic between several States.
(Interruption)

MR. SPEAKER : Order pleasc.

SHR1 H. M. PATEL : Was this item
included in the railway budget, that this is
onc of the constructions he was going 10
take on hand?

MR. SPEAKER : I am passing on to the
next item.

11.13 brs.
QUESTIONS OF PRIVILEGE

(i) ARRIST OF SHRI JAMRUWANT Drots,
M.P.

SHRI BIRENDER SINGH RAO (Ma-
hendragarh) : Sir, Mr.  Dhot,a men-
ber of this House, has been arrested. Itisa
question of privilege of the House. 1wanted
information but it has not becn given. The
member was touring his constituency when
arrested. He has been prevented from
coming to the House to represent his cons-
tituents® grievances. It would be a dangerous





